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The request of Sh. ‘Prashan S/o Sh. Darsya Singh, Personal Assistant posted in the Office Pool,

East District, Karkarciooma Courts, Delhi, for repatriation to his parent depart ent i.e. “Income Tax

official duties with immediate effect.

N0. /Estt.-1/PF/.2025 Dated, Delhi the 4
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Department, North-West,Region, Chandigarl1".:|'lB5 been aficeiilie ' he St?‘ 51'_elle‘/fizd f|',°T" hi5

' i ,4!’ - \“\/"\ ‘°'Principal District & - v ge(HQs): (Offlc ating)
is Hazari Courts Delhi51119 Q - ‘P9  '

Copy forwarded for information and_n_e_c_essa_ry, action _i:o;_
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The Drawing and Disbursing Officer, Accouints Branch (Central), Tis Hazari Courts/East District,
Karkardooma Courts, Delhi. , ‘

The Sr. Accounts Officer] Accounts Officer,,Accounts Branch, Central District, Tis Hazari Courts]
East District, Karkardooma Courts, Delhi, with the direction to disburse the salary of the above
said official, as per rules. g

The PAO concerned through Accounts Branizh, Central District, T.H.C/East District, Karkardooma
Courts, Delhi. E

Q

The Branch Incharge/Dealing Officials (Ceritral, Tis Hazari Courts) — CR / Leave / Senilority &
Promotion / Layers] Establishment Ce|I/ Recrpiltment & Promotion i3el|/ Transfer Posting‘/Ceneral
Branch / Computer Branch I Library / Vigilance Branch.

The Branch Incharge/Dealing Officials (East District, Karkardooma Courts, Delhi) — Leave / Transfer
& Posting / General Branch / Computer Branch I Library / Vigilance Branch.

Persona Offlce of the Principal District & Sessions Judge (i-iQs), Tis Hazari Courtsl East District,
Ka ardooma Courts, Delhi.

The Web-Site Committee, Tis Hazari Courts, ‘Delhi.

Sh. Prashan S/0 Sh. Darya Singh, Personal Assistant, posted in the Office Pool, East District,
Karkardooma Courts, Delhi, with the direction to tender his Relieving Report accordingly and to
report in the office of Income Tax Department, North-West Region, Chandigarh. it

_The Pr. Chief Commissioner of Income Tax, Nori:h—Wesi: Region, Aayakar Bhawan, Sec-17E,
Chandigarh. . ‘xd
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(Branch IncharIgZ{"i>95__
_, _ Aqmini§¥T§§L0fl Br-'=1n_¢l1,~I, Central District.

O/o The Principal Dlsrlclg 81' Sessions JiJdgel'(HQs):
. - A Tis Hazari Courts, Delhi
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